
 

IN THE HIGH COURT OF ORISSA,CUTTACK        

Realisation of Court Fees received towards NOT READY 

Certified Copy Applications        

Date : 30.03.2022  

SL

. 

No

. 

Name of 

Applicant 
C.A.No. 

Date of 

Applicatio

n 

Case No. 

Cour

t 

Fee 

Typ

e 

Rejec

t 

Statu

s 

   

1 S. K. SAHOO 
18292/202

2 
30.03.2022 WP(C)/6758/2018 10 C 

    

2 S. K. SAHOO 
18293/202

2 
30.03.2022 WP(C)/6757/2018 10 C 

    

3 SUVENDU BARIK 
18298/202

2 
30.03.2022 WP(C)/5035/2022 10 C 

    

4 D.BEHERA 
18305/202

2 
30.03.2022 WP(C)/10877/2021 10 C 

    

5 S.MOHARANA 
18307/202

2 
30.03.2022 CMP/237/2022 10 C 

    

6 J.KAR 
18310/202

2 
30.03.2022 WP(C)/6007/2022 10 C 

    

7 A.K.MOHANTY 
18312/202

2 
30.03.2022 CONTC/1168/2022 10 C 

    

8 P. K. BEHERA 
18316/202

2 
30.03.2022 CONTC/387/2015 5 U 

    

9 S.B. UDGATA 
18318/202

2 
30.03.2022 WP(C)/8428/2011 10 C 

    

10 R.C. BHOI 
18321/202

2 
30.03.2022 WP(C)/6262/2009 10 C 

    

11 
DILLIP KUMAR 

SAHU 

18323/202

2 
30.03.2022 ITA/160/2018 10 C 

    

12 
DILLIP KUMAR 

SAHU 

18325/202

2 
30.03.2022 ITA/159/2018 10 C 

    

13 D.K. SAHU 
18326/202

2 
30.03.2022 WP(C)/7670/2022 10 C 

    

14 
DILLIP KUMAR 

SAHU 

18327/202

2 
30.03.2022 ITA/158/2018 10 C 

    

15 
DILLIP KUMAR 

SAHU 

18329/202

2 
30.03.2022 ITA/157/2018 10 C 

    

16 
DILLIP KUMAR 

SAHU 

18331/202

2 
30.03.2022 ITA/155/2018 10 C 

    

17 
DILLIP KUMAR 

SAHU 

18332/202

2 
30.03.2022 ITA/150/2018 10 C 

    

18 
DILLIP KUMAR 

SAHU 

18334/202

2 
30.03.2022 ITA/125/2011 10 C 

    



19 M. BEHERA 
18335/202

2 
30.03.2022 WP(C)/7783/2022 10 C 

    

20 
DILLIP KUMAR 

SAHU 

18336/202

2 
30.03.2022 ITA/35/2011 10 C 

    

21 D. BEHERA 
18342/202

2 
30.03.2022 WP(C)/5398/2022 10 C 

    

22 T.K. NAYAK 
18344/202

2 
30.03.2022 ITA/28/2011 10 C 

    

23 K. S. DAS 
18345/202

2 
30.03.2022 TRP(C)/428/2019 10 C 

    

24 T.K. NAYAK 
18347/202

2 
30.03.2022 ITA/15/2011 10 C 

    

25 B. K. PADHI 
18355/202

2 
30.03.2022 WP(C)/7225/2022 10 C 

    

26 
M/S.SANJEEV 

UDGATA 

18357/202

2 
30.03.2022 CRLMC/4094/2011 10 C 

    

27 B. K. PADHI 
18359/202

2 
30.03.2022 WP(C)/7204/2022 10 C 

    

28 D.K. SAHU 
18361/202

2 
30.03.2022 WP(C)/7673/2022 10 C 

    

29 S.K. MISHRA 
18363/202

2 
30.03.2022 WP(C)/15917/2009 10 C 

    

30 B. K. PADHI 
18365/202

2 
30.03.2022 WP(C)/7227/2022 10 C 

    

31 B. K. PADHI 
18367/202

2 
30.03.2022 WP(C)/7228/2022 10 C 

    

32 N. SAHOO 
18368/202

2 
30.03.2022 WP(C)/37468/2021 10 C 

    

33 B. K. PADHI 
18369/202

2 
30.03.2022 WP(C)/7231/2022 10 C 

    

34 B. K. PADHI 
18370/202

2 
30.03.2022 WP(C)/7232/2022 10 C 

    

35 B. K. PADHI 
18371/202

2 
30.03.2022 WP(C)/7234/2022 10 C 

    

36 B. K. PADHI 
18372/202

2 
30.03.2022 WP(C)/7235/2022 10 C 

    

37 B. K. PADHI 
18374/202

2 
30.03.2022 WP(C)/7205/2022 10 C 

    

38 B. K. PADHI 
18375/202

2 
30.03.2022 WP(C)/7206/2022 10 C 

    

39 B. K. PADHI 
18377/202

2 
30.03.2022 WP(C)/7207/2022 10 C 

    

40 B. K. PADHI 
18378/202

2 
30.03.2022 WP(C)/7213/2022 10 C 

    

41 B. BEHERA 
18379/202

2 
30.03.2022 WP(C)/2746/2016 10 C 

    

42 B. K. PADHI 18380/202 30.03.2022 WP(C)/7214/2022 10 C 
    



2 

43 B. K. PADHI 
18382/202

2 
30.03.2022 WP(C)/7216/2022 10 C 

    

44 B. K. PADHI 
18383/202

2 
30.03.2022 WP(C)/7217/2022 10 C 

    

45 B. K. PADHI 
18384/202

2 
30.03.2022 WP(C)/7218/2022 10 C 

    

46 B. K. PADHI 
18385/202

2 
30.03.2022 WP(C)/7219/2022 10 C 

    

47 B. K. PADHI 
18386/202

2 
30.03.2022 WP(C)/7221/2022 10 C 

    

48 B. K. PADHI 
18387/202

2 
30.03.2022 WP(C)/7222/2022 10 C 

    

49 B. K. PADHI 
18388/202

2 
30.03.2022 WP(C)/7224/2022 10 C 

    

50 S.R. TRIPATHY 
18390/202

2 
30.03.2022 CRLMC/83/2022 10 C 

    

51 H.K. PATRA 
18391/202

2 
30.03.2022 CRLMC/417/2022 10 C 

    

52 D. D. MOHANTY 
18393/202

2 
30.03.2022 ITA/150/2018 10 C 

    

53 D.K. SAHOO 
18395/202

2 
30.03.2022 CRLMC/669/2022 10 C 

    

54 
PRASANTA KUMAR 

MAHALI 

18398/202

2 
30.03.2022 FAO/283/2021 10 C 

    

55 S.K. SETHI 
18400/202

2 
30.03.2022 FAO/283/2021 10 C 

    

56 P.K. PARIDA 
18402/202

2 
30.03.2022 FAO/330/2020 10 C 

    

57 
BISWAJIT 

MOHANTY 

18403/202

2 
30.03.2022 FAO/330/2020 10 C 

    

58 K.C.LENKA 
18424/202

2 
30.03.2022 CRLA/787/2021 10 C 

    

59 DILLIP SAMAL 
18425/202

2 
30.03.2022 CRLA/40/2021 10 C 

    

60 
BRAJA MOHAN 

SARANGI 

18430/202

2 
30.03.2022 WP(C)/7577/2022 10 C 

    

61 M.N. MOHANTY 
18431/202

2 
30.03.2022 WP(C)/41530/2021 10 C 

    

62 P. NAYAK 
18435/202

2 
30.03.2022 CMP/246/2022 10 C 

    

63 B.K. SWAIN 
18436/202

2 
30.03.2022 CMP/246/2022 10 C 

    

64 K.MANDAL 
18437/202

2 
30.03.2022 WP(C)/18908/2018 10 C 

    

65 J. D. MUDULI 
18438/202

2 
30.03.2022 MACA/3/2022 10 C 

    



66 SARAT SWAIN 
18440/202

2 
30.03.2022 MACA/2/2022 10 C 

    

67 P.K. BARIK 
18441/202

2 
30.03.2022 WP(C)/6393/2022 10 C 

    

68 P.K. SWAIN 
18444/202

2 
30.03.2022 WP(C)/9359/2015 10 C 

    

69 R. K. MAHABHOI 
18449/202

2 
30.03.2022 CRLMC/625/2022 10 C 

    

70 SARAT SWAIN 
18451/202

2 
30.03.2022 MACA/542/2020 10 C 

    

71 SARAT SWAIN 
18457/202

2 
30.03.2022 MACA/282/2021 10 C 

    

72 S. K. SAHOO 
18459/202

2 
30.03.2022 MACA/282/2021 10 C 

    

73 SARAT SWAIN 
18461/202

2 
30.03.2022 MACA/66/2021 10 C 

    

74 P.K. MISHRA 
18462/202

2 
30.03.2022 WP(C)/17432/2015 10 C 

    

75 A.K. BARIK 
18463/202

2 
30.03.2022 MACA/66/2021 10 C 

    

76 SARAT SWAIN 
18464/202

2 
30.03.2022 MACA/65/2021 10 C 

    

77 A.K. BARIK 
18466/202

2 
30.03.2022 MACA/65/2021 10 C 

    

78 A. KALASH 
18467/202

2 
30.03.2022 WP(C)/2611/2022 10 C 

    

79 M R MISHRA 
18468/202

2 
30.03.2022 WP(C)/10682/2006 10 U 

    

80 DAITARI PRADHAN 
18469/202

2 
30.03.2022 FAO/289/2021 10 C 

    

81 DAITARI PRADHAN 
18470/202

2 
30.03.2022 FAO/290/2021 10 C 

    

82 S. B. DAS 
18472/202

2 
30.03.2022 MACA/196/2021 10 C 

    

83 S. B. DAS 
18473/202

2 
30.03.2022 MACA/196/2021 10 C 

    

84 J. N. GHOSE 
18474/202

2 
30.03.2022 MACA/237/2020 10 C 

    

85 SARAT SWAIN 
18475/202

2 
30.03.2022 MACA/237/2020 10 C 

    

86 S. K. SAHOO 
18476/202

2 
30.03.2022 MACA/243/2020 10 C 

    

87 SARAT SWAIN 
18477/202

2 
30.03.2022 MACA/243/2020 10 C 

    

88 
PRASANTA KUMAR 

MAHALI 

18479/202

2 
30.03.2022 FAO/284/2021 10 C 

    

89 S. K. SETHI 18480/202 30.03.2022 FAO/284/2021 10 C 
    



2 

90 N.N.MOHAPATRO 
18481/202

2 
30.03.2022 ABLAPL/6178/2020 10 C 

    

91 N.N.MOHAPATRO 
18482/202

2 
30.03.2022 ABLAPL/6177/2020 10 C 

    

92 I. PANDA 
18495/202

2 
30.03.2022 ABLAPL/4309/2020 10 C 

    

93 M.SWAIN 
18499/202

2 
30.03.2022 ABLAPL/6431/2020 10 C 

    

94 B. BEHERA 
18503/202

2 
30.03.2022 

ABLAPL/14565/201

9 
10 C 

    

95 B. B. ROUTRAY 
18511/202

2 
30.03.2022 BLAPL/6835/2021 10 C 

    

96 
BIJAY KUMAR 

MOHANTY 

18512/202

2 
30.03.2022 ABLAPL/6369/2020 10 C 

    

97 
PRATAP KUMAR 

BARIK 

18515/202

2 
30.03.2022 ABLAPL/6469/2020 10 C 

    

98 T.R. DAS 
18525/202

2 
30.03.2022 ABLAPL/6348/2020 10 C 

    

99 S.C.SUNDARAY 
18530/202

2 
30.03.2022 RPFAM/287/2019 10 C 

    

100 
SANTOSH KUMAR 

DWIVEDY 

18532/202

2 
30.03.2022 ABLAPL/6209/2020 10 C 

    

101 B.S.PRADHAN 
18534/202

2 
30.03.2022 WP(C)/7092/2022 10 C 

    

102 A.P.SAHOO 
18537/202

2 
30.03.2022 CRLMP/522/2022 10 C 

    

103 BHARAT BEHERA 
18538/202

2 
30.03.2022 ABLAPL/6187/2020 10 C 

    

104 P.K.BARIK 
18540/202

2 
30.03.2022 CRLMP/480/2022 10 C 

    

105 A.P.SAHOO 
18542/202

2 
30.03.2022 CRLMP/476/2022 10 C 

    

106 B.K.SINGH 
18550/202

2 
30.03.2022 WP(C)/23389/2019 10 C 

    

107 G.C.SWAIN 
18551/202

2 
30.03.2022 WP(C)/5259/2020 10 C 

    

108 A. K. ROUL 
18552/202

2 
30.03.2022 SA/402/1999 10 C 

    

109 A.K.BISWAL 
18553/202

2 
30.03.2022 WP(C)/7150/2022 10 C 

    

110 B. K. SINGH 
18556/202

2 
30.03.2022 WP(C)/5848/2022 10 C 

    

111 A.K. SAHOO 
18557/202

2 
30.03.2022 WP(C)/31017/2011 10 C 

    

112 B. K. SINGH 
18558/202

2 
30.03.2022 WP(C)/5846/2022 10 C 

    



113 
PRASANJIT 

BEHERA 

18559/202

2 
30.03.2022 WP(C)/4660/2022 10 C 

    

114 T. K. MOHANTY 
18563/202

2 
30.03.2022 WP(C)/79/2019 10 C 

    

115 B. K. SINGH 
18566/202

2 
30.03.2022 WP(C)/6821/2022 10 C 

    

116 B. K. SINGH 
18568/202

2 
30.03.2022 WP(C)/6825/2022 10 C 

    

117 B. K. SINGH 
18570/202

2 
30.03.2022 WP(C)/6823/2022 10 C 

    

118 
GANESWAR 

JAYASINGH 

18571/202

2 
30.03.2022 CMAPL/171/2021 10 C 

    

119 S.BISWAL 
18572/202

2 
30.03.2022 CRLMC/2037/2021 10 C 

    

120 
BRAJA KISHORE 

SINGH 

18573/202

2 
30.03.2022 WP(C)/6827/2022 10 C 

    

121 H.S. PAIKRAY 
18574/202

2 
30.03.2022 CRLMC/170/2020 10 C 

    

122 P. K. MOHANTY 
18575/202

2 
30.03.2022 WP(C)/18594/2014 10 C 

    

123 
NIHAR RANJAN 

SAHOO 

18577/202

2 
30.03.2022 BLAPL/2384/2021 10 C 

    

124 S. DASH 
18578/202

2 
30.03.2022 WP(C)/4848/2022 10 C 

    

125 M.R. SAHOO 
18581/202

2 
30.03.2022 BLAPL/5772/2020 10 C 

    

126 B. R. SENAPATI 
18585/202

2 
30.03.2022 ABLAPL/2187/2022 5 U 

    

127 ANIL SAHOO 
18587/202

2 
30.03.2022 BLAPL/605/2021 10 C 

    

128 P.K. BARIK 
18589/202

2 
30.03.2022 WP(C)/5902/2022 10 C 

    

129 M.N. MOHANTY 
18590/202

2 
30.03.2022 

WPC(OAC)/1473/20

14 
10 C 

    

130 
M/S ANIL KUMAR 

DAS 

18591/202

2 
30.03.2022 

WPC(OA)/1437/201

4 
10 C 

    

131 M N MOHANTY 
18594/202

2 
30.03.2022 RSA/144/2017 5 U 

    

132 J. R. NAYAK 
18595/202

2 
30.03.2022 

ABLAPL/19867/201

6 
5 U 

    

133 P K MAHANTY 
18596/202

2 
30.03.2022 CMP/861/2016 5 U 

    

134 B N SAHOO 
18597/202

2 
30.03.2022 

WPC(OAC)/3322/20

01 
5 U 

    

135 P K MOHANTY 
18598/202

2 
30.03.2022 CMP/861/2016 5 U 

    

136 G ROUT 18599/202 30.03.2022 WP(C)/10126/2010 4 U 
    



2 

137 P K MOHANTY 
18600/202

2 
30.03.2022 WP(C)/40520/2021 5 U 

    

138 P.C.ACHARYA 
18601/202

2 
30.03.2022 WPC(OAC)/40/2010 4 U 

    

139 R K NAYAK 
18602/202

2 
30.03.2022 WPC(OAC)/53/2009 5 U 

    

140 D.K. PANDA 
18603/202

2 
30.03.2022 RSA/244/2018 5 U 

    

141 S.R. TRIPATHY 
18604/202

2 
30.03.2022 WP(C)/34695/2021 5 U 

    

142 T.BAG 
18605/202

2 
30.03.2022 WP(C)/5571/2016 5 U 

    

143 C R NAYAK 
18606/202

2 
30.03.2022 CMP/168/2022 5 U 

    

144 P.K.MISHRA 
18608/202

2 
30.03.2022 OJC/4526/1997 5 U 

    

145 B DAS 
18609/202

2 
30.03.2022 ABLAPL/8139/2019 5 U 

    

146 T DAS 
18612/202

2 
30.03.2022 WP(C)/8148/2003 10 U 

    

147 D K JENA 
18614/202

2 
30.03.2022 WP(C)/4146/2022 5 U 

    

148 S.K.ROUT 
18615/202

2 
30.03.2022 WP(C)/2235/2003 5 U 

    

149 BARIK 
18618/202

2 
30.03.2022 WP(C)/18811/2019 5 U 

    

150 H K DASH 
18620/202

2 
30.03.2022 RPFAM/276/2018 10 U 

    

151 T.R. DAS 
18621/202

2 
30.03.2022 BLAPL/2164/2022 10 C 

    

152 B.K.PATI 
18622/202

2 
30.03.2022 WP(C)/32867/2021 5 U 

    

153 P.K.MOHANTY 
18625/202

2 
30.03.2022 BLAPL/5088/2008 5 U 

    

154 R K NAYAK 
18626/202

2 
30.03.2022 OJC/5828/1998 5 U 

    

155 P.K.MOHANTY 
18628/202

2 
30.03.2022 CRLMC/1083/2008 5 U 

    

156 N SAHOO 
18631/202

2 
30.03.2022 CRLREV/56/2022 5 U 

    

157 M.K. SWAIN 
18632/202

2 
30.03.2022 BLAPL/2223/2022 10 C 

    

158 N DAS 
18633/202

2 
30.03.2022 

WPC(OAC)/982/201

2 
5 U 

    

159 K NAYAK 
18637/202

2 
30.03.2022 WP(C)/20177/2021 5 U 

    



160 R. C. MALLICK 
18638/202

2 
30.03.2022 WP(C)/11764/2014 10 C 

    

161 L K NAYAK 
18639/202

2 
30.03.2022 OJC/7242/1999 5 U 

    

162 S. BARIK 
18640/202

2 
30.03.2022 BLAPL/2166/2022 10 C 

    

163 L.K.NAYAK 
18642/202

2 
30.03.2022 OJC/2935/1993 5 U 

    

164 T.R. DAS 
18646/202

2 
30.03.2022 BLAPL/2035/2022 10 C 

    

165 G. JAYASINGH 
18650/202

2 
30.03.2022 BLAPL/2178/2022 10 C 

    

166 D. SWAIN 
18651/202

2 
30.03.2022 BLAPL/2139/2022 10 C 

    

167 GANESH SAHOO 
18652/202

2 
30.03.2022 BLAPL/372/2022 10 C 

    

168 T.R.DAS 
18654/202

2 
30.03.2022 BLAPL/2042/2022 10 C 

    

169 
JAGANNATH 

KAMILA 

18656/202

2 
30.03.2022 BLAPL/2141/2022 10 C 

    

170 B.S. SWAIN 
18658/202

2 
30.03.2022 BLAPL/1625/2022 10 C 

    

171 R.R. DAS 
18660/202

2 
30.03.2022 BLAPL/1968/2022 10 C 

    

172 P.K.MOHANTY 
18661/202

2 
30.03.2022 BLAPL/2083/2022 10 C 

    

173 S.K. BISWAL 
18662/202

2 
30.03.2022 BLAPL/577/2022 10 C 

    

174 T.R. DAS 
18665/202

2 
30.03.2022 BLAPL/2199/2022 10 C 

    

175 
MR.JAYAKRISHNA 

MOHAPATRA 

18666/202

2 
30.03.2022 CRLREV/472/2004 10 C 

    

176 T.R. DAS 
18669/202

2 
30.03.2022 BLAPL/2200/2022 10 C 

    

177 L.D.PANDA 
18670/202

2 
30.03.2022 

WPC(OA)/1081/201

1 
10 C 

    

178 SUMANTA DAS 
18672/202

2 
30.03.2022 WP(C)/156/2020 10 C 

    

179 T.SWAIN 
18674/202

2 
30.03.2022 

WPC(OAC)/555/201

3 
10 C 

    

180 B.R. MOHANTY 
18676/202

2 
30.03.2022 BLAPL/2148/2022 10 C 

    

181 H.K.MOHANTA 
18679/202

2 
30.03.2022 WP(C)/6382/2022 10 C 

    

182 SATYAJIT BISWAL 
18680/202

2 
30.03.2022 WP(C)/16122/2018 10 C 

    

183 R.R.DAS 18681/202 30.03.2022 WP(C)/7970/2022 10 C 
    



2 

184 S.J.MOHANTY 
18682/202

2 
30.03.2022 WP(C)/12089/2015 10 C 

    

185 P.K. MOHANTY 
18683/202

2 
30.03.2022 CRLREV/37/2021 10 C 

    

186 M.R. ROUTRAY 
18685/202

2 
30.03.2022 

WPC(OAC)/831/201

7 
10 C 

    

187 M.R. ROUTRAY 
18686/202

2 
30.03.2022 

WPC(OAC)/832/201

7 
10 C 

    

188 M.R. ROUTRAY 
18687/202

2 
30.03.2022 

WPC(OAC)/833/201

7 
10 C 

    

189 B.D.BISWAL 
18688/202

2 
30.03.2022 WP(C)/6966/2022 10 C 

    

190 M.R. ROUTRAY 
18689/202

2 
30.03.2022 

WPC(OAC)/3062/20

17 
10 C 

    

191 K.C.PANDA 
18690/202

2 
30.03.2022 WP(C)/8022/2022 10 C 

    

192 M.R. ROUTRAY 
18691/202

2 
30.03.2022 

WPC(OAC)/3063/20

17 
10 C 

    

193 D.SAMAL 
18692/202

2 
30.03.2022 WP(C)/2385/2002 10 C 

    

194 M.R. ROUTRAY 
18693/202

2 
30.03.2022 

WPC(OAC)/3064/20

17 
10 C 

    

195 A.C.JENA 
18694/202

2 
30.03.2022 CMP/243/2022 10 C 

    

196 M.R. ROUTRAY 
18695/202

2 
30.03.2022 

WPC(OAC)/3065/20

17 
10 C 

    

197 M.R. ROUTRAY 
18696/202

2 
30.03.2022 

WPC(OAC)/3066/20

17 
10 C 

    

198 M.R. ROUTRAY 
18698/202

2 
30.03.2022 

WPC(OAC)/3067/20

17 
10 C 

    

199 R. C. MUDULI 
18700/202

2 
30.03.2022 WP(C)/14913/2014 10 C 

    

200 M.R. ROUTRAY 
18701/202

2 
30.03.2022 

WPC(OAC)/3070/20

17 
10 C 

    

201 M.R. ROUTRAY 
18702/202

2 
30.03.2022 

WPC(OAC)/3071/20

17 
10 C 

    

202 
JYOTI RANJAN 

SAHOO 

18703/202

2 
30.03.2022 CRLA/241/2020 10 C 

    

203 M.R. ROUTRAY 
18704/202

2 
30.03.2022 

WPC(OAC)/3102/20

17 
10 C 

    

204 
M/S. RAKESH 

KUMAR ROUTRAY 

18706/202

2 
30.03.2022 CONTR/81/2021 10 C 

    

205 K. SINGH 
18707/202

2 
30.03.2022 CRLA/647/2021 10 C 

    

206 
M/S. RAKESH 

KUMAR ROUTRAY 

18708/202

2 
30.03.2022 CONTR/82/2021 10 C 

    



207 R.K.BARIK 
18709/202

2 
30.03.2022 CRLA/454/2021 10 C 

    

208 H. K. MOHANTA 
18710/202

2 
30.03.2022 WP(C)/6933/2022 10 C 

    

209 T.R. DAS 
18711/202

2 
30.03.2022 CRLA/39/2022 10 C 

    

210 J.P. KAR 
18712/202

2 
30.03.2022 CRLA/90/2022 10 C 

    

211 S.P. SAHOO 
18713/202

2 
30.03.2022 CRLA/344/2021 10 C 

    

212 
SANTANU KUMAR 

SARANGI 

18715/202

2 
30.03.2022 CRLA/501/2021 10 C 

    

213 P.N.NAYAK 
18716/202

2 
30.03.2022 CRLA/292/2016 10 C 

    

214 S. ROUT 
18717/202

2 
30.03.2022 CRLA/159/2022 10 C 

    

215 B. P. RATH 
18718/202

2 
30.03.2022 CRLA/507/2020 10 C 

    

216 M.R. MALLA 
18719/202

2 
30.03.2022 WP(C)/33722/2021 10 C 

    

217 A. KALASH 
18721/202

2 
30.03.2022 CRLA/372/2016 10 C 

    

218 PITABAS NAYAK 
18722/202

2 
30.03.2022 CRLA/461/2020 10 C 

    

219 DEBENDRA SWAIN 
18723/202

2 
30.03.2022 CRLA/669/2016 10 C 

    

220 
MANOJ KUMAR 

PANI 

18724/202

2 
30.03.2022 MATA/50/2022 10 C 

    

221 P. K. MALLICK 
18726/202

2 
30.03.2022 MATA/18/2019 10 C 

    

222 S. SAHOO 
18727/202

2 
30.03.2022 

CONTC(CP)/402/20

17 
10 C 

    

223 S. SAHOO 
18729/202

2 
30.03.2022 

CONTC(CP)/102/20

17 
10 C 

    

224 S. SAHOO 
18730/202

2 
30.03.2022 

CONTC(CP)/397/20

18 
10 C 

    

225 B.P. TANGA 
18731/202

2 
30.03.2022 BLAPL/2541/2022 10 C 

    

226 S. SAHOO 
18732/202

2 
30.03.2022 

CONTC(CP)/509/20

17 
10 C 

    

227 S. SAHOO 
18734/202

2 
30.03.2022 

CONTC(CP)/403/20

17 
10 C 

    

228 B.DASH 
18736/202

2 
30.03.2022 WP(C)/5238/2022 10 C 

    

229 SUMANTA DAS 
18737/202

2 
30.03.2022 WP(C)/35275/2021 10 C 

    

230 M.N. MOHANTY 18738/202 30.03.2022 ABLAPL/10030/201 5 U 
    



2 5 

231 K C NAYAK 
18739/202

2 
30.03.2022 MACA/266/2020 5 U 

    

232 S.C. MISHRA 
18740/202

2 
30.03.2022 CRLMC/138/2021 5 U 

    

233 PRAVAT BEHERA 
18741/202

2 
30.03.2022 

WPC(OA)/1185/201

9 
5 U 

    

234 LALITA SETHY 
18742/202

2 
30.03.2022 WPCRL/158/2010 5 U 

    

235 
M/S.S.K.BHANJAD

EO 

18743/202

2 
30.03.2022 CRLMC/2336/2016 10 U 

    

236 P K DASH 
18744/202

2 
30.03.2022 WP(C)/30110/2021 10 U 

    

237 B MOHARANA 
18745/202

2 
30.03.2022 BLAPL/8389/2021 10 U 

    

238 G.N. JENA 
18746/202

2 
30.03.2022 CMP/459/2017 5 U 

    

239 P.CH. MOHANTY 
18747/202

2 
30.03.2022 WP(C)/24420/2019 5 U 

    

240 M. PANDA 
18748/202

2 
30.03.2022 WP(C)/26860/2013 5 U 

    

241 P.K. BEHERA 
18749/202

2 
30.03.2022 ABLAPL/2084/2022 5 U 

    

242 P.K. BEHERA 
18750/202

2 
30.03.2022 ABLAPL/2069/2022 5 U 

    

243 P.K. BEHERA 
18751/202

2 
30.03.2022 ABLAPL/2111/2022 5 U 

    

244 
M/S.AKSHAYA 

KU.MISHRA 

18752/202

2 
30.03.2022 WP(C)/13568/2009 5 U 

    

245 P K SINGH 
18753/202

2 
30.03.2022 WA/505/2016 5 U 

    

246 P K SINGH 
18754/202

2 
30.03.2022 WP(C)/6068/2016 5 U 

    

247 M.BARAL 
18755/202

2 
30.03.2022 CMP/786/2021 10 C 

    

248 P.K.JENA 
18756/202

2 
30.03.2022 CMP/786/2021 10 C 

    

249 D.K.MOHANTY 
18757/202

2 
30.03.2022 CMP/786/2021 10 C 

    

250 M.N. MOHANTY 
18758/202

2 
30.03.2022 ABLAPL/2315/2022 10 C 

    

251 B.K. DALAI 
18759/202

2 
30.03.2022 ABLAPL/2253/2022 10 C 

    

252 R.R. NAYAK 
18760/202

2 
30.03.2022 ABLAPL/2133/2022 10 C 

    

253 J. PRADHAN 
18761/202

2 
30.03.2022 WP(C)/34695/2021 10 C 

    



254 S.R. TRIPATHY 
18762/202

2 
30.03.2022 WP(C)/34695/2021 10 C 

    

255 D.K. MALLICK 
18765/202

2 
30.03.2022 BLAPL/1955/2022 10 C 

    

    
Total  2333 

     


